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(b) it so, what steps Government
propose to take against officers found
negligent in their duties?

Tug DEPUTY MINISTER 1nx THE
MINISTRY or STEEL, MINES anp
HEAVY ENGINEERING (Surr P. C.
SeTHI): (a) No.

(b) Does not arise.

SUPERINTENDENTS  (R.T.E.)

ExAMINATION, 1960

ASSISTANT

97. Sur1 M. P. BHARGAVA: Will
the Minister of HoMe AFrFaIrs be
pleased to refer to the answer given
to Starred Question No, 67 in the
Rajya Sabha on the 13th February,
1964 and state:

(a) whether Government have since
completed the examination of legal
and other implications of the Sup-
reme Court judgement declaring
“carry forward” rule as unconstitu-
tional; and

(b) if so, what relief do Govern-
ment propose to give to the persons
who had qualified in the Assistant
Superintendents’ (R.T.E.) Examina-
tion, 1960, but could not be appointed
on account of the “carry forward”
Tule?

THE DEPUTY MINISTER I8N THE
MINISTRY or HOME AFFAIRS
(Serr L. N. Mis#ra): (a) ard (b)
Writ petitions have since been filed
by two general category candidates
in the Supreme Court and the matters
is, therefore, now sub-judice.

Pic IroN ProbpucTIiON

98. Serr R, S. KHANDEKAR: Will
the Minister of SteEL, MINES AND
Heavy ENGINEERING be pleased to
state:

(a) whether Government propose
to install another blast furnace at the
Bhilai and Durgapur Steel Plants in
order to overcome the shortage of pig
iron at those plants; and
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(b) if so, when the blast furnaces
are likely to be commissioned?

Tee DEPUTY MINISTER IN THE
MINISTRY or STEEL, MINES aAnp
HEAVY ENGINEERING (Sur1 P. C.
SetHI): (a) and (b) VYes, Sir. Ac-
cording to the present schedule of
construction, the additional Blast Fur-
naces at Bhilai and Durgapur are ex-
pected to be commissioned in 1967.
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+[HinDI AND PUNJAEI SPEAKING PEOPLE
IN THE PuUNJAP

99, Surt JAGAT NARAIN: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether he has received the
linguistic figures relating to the Pun-
jab according to 1961 Census; and

(b) if so, what is the number of
Hindi and Punjabi speaking people
in that state?]
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t1 1 English translation.



